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CENTRAL ADVMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

Allahabad this the Q'Y day of Rewondy, . 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon'ble NMr, K. Muthukumar, Administrative Member

Original Applicstion no, 83 of 1992,

1, Dilip Kumar,S/o sri Om Prakash, Guard; Reilway
Quarter no, 511B, Lelitrnagar, Allchebad.

2 Fradeep humar Yadav, S/o Sri K.L. Yadav, R/0
367/322, ohatshlmoanj, Allzhavad.

«se« Auplicants.

Counsel for the Applicsant sri sunil Rai

Vers us

1% The Unicn of Indie through the General Manager,
N. Rly. Beroda House, New Delhi,

2. The Divisional Railway Mgnager, Northern Railway,
Allghabad,
3. The Senior Civisional commerc1al Superintendent

Ne nly Allahabad

. The Senior Divisional Perscnnel Officer, N. Rly
Allahabead.

Sis The senior Divisional Accounts Ufficer, N. Kly,
Allshabad.

«es Respond-nts

Counsel for the Respondents Sri A.V. Srivesteve/F. nathur
Sri B.B. Paul;

Alongwith
Original ap.licstion no. 406 of 1994
l. Subhash Chandre, S/o sri Rajs Ram, R/o 407, Rejapur,
Dlstt. Hx*ahabad.
29 %ﬁqa%a%%g?r’ >/o ®. Prasad, R/o 317, K D.S.4. Ground

VVers us

of ;ndla through tn Vereral Mane rer

1. ghe %nion
» v« Rly , Barocda Hcuse, Néw De

2, The Divisional Railway iManager, N. Rly Allchabad.

et L,
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The senior Divisional Comnerciel, Superintendent :
N. Rly Allehabed. "

«.s. Respond=nts

original Application no. 110 of 1993

Syed Nizam Hussein, S/o Sved Ali Hasan, 4/a 29 yrs.
R/o ltohalle Chiktoli, P.S. Hussseindbed, P.O.
Japla, District pPalayum,

Ragubir Sharan Xharwar, S/o 311 S. sunder, Afa 33 Yrs
R/o 877-A4 Shastri Colcny, Dis t.MUdalsdra¢.

ees Appilcants

Versus

Jnion of India, through General Manager, N. «ly ;
Rai lway Roard, Berods House, New Delri, ‘

h1 onmercigl Superingendent, N. Kly Barode

ef
Se N

Divisional Rai lway | 1anauer, Northern Rai lway
Nawsb Yusuf Road, Al lahabad,

Seni>r Divisinal Commerciel Superintendent, b
N. Rly Nawab Yusuf Road Allahabad. -

..«. Respondentgs

original Applicetion no. 39 of 93

Nirela singh, S/o #. singh, a/a 30 Yrs, R/p
Ram Bssic \idalaya, Dargaenj, Allahecbad.

Tarak lvath Fandey, S/o B.D. Fancey, A/8 30 Yes.

R/o village Kewalpur, Post Beri-vVisa, District
Varanasi.

Kamla Kant shukla, S/o P.N. Shukla, R/o Rem Bcsic
vidyalaye, Daraesganj, ~llechabad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyelaye
Daraganj, Allahabed.

Sushil Kumar Tripathi, S/o K.S. Tripatki, R/o
Vil.ege Laxshagrash, Post Lakshagarh (Handia),
Distt. Allahabaa.
shyam shanker Shukla, s/o sri k.S. Shukla, R/o0
Vaishno Ashram Ram Basic Vidyalaya, Daeraeganj Distt.
Allaghabad.

ess prplicants.

Wersus

Union of India thrcuagh Generel sgnager Northepn

Railway, Baroda House, New Delhi.
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Chief Commercisl Superintendent, Northern Rai lway
Baroda House, New Delhi,

Divisiornal Railway Maneger, N. Rly, Allahabad.

Senior Divisional Commercial Supreingendent
Ne hly Allahabado

.. . nespondents

~

Criginsl Application nc, 382 of 1923

Fezal Karim, ~/o Mchd. Kadim, R/o Village Chakiya,

House no. 104/24]1 Rpost Office 3.FP.C. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth

Avenue, Railway uolony smith Roacd, Allchabad.

«+s Applicants

Versus

Jnion of India, throigh General Manaoer, Worthern
Railway, Railway Board Baroda House N. Delhi,.

Chief Commercial superlntendent N. Rly Baroda

‘Howse, New Delhi,

Divisional Railway Manager, Ncrthern Kailway
Allahatad.

Senior Divisional Commercial Superintendent.
Northern Reilway Nawab Yusuf Road Allahabad.

.... Kespondents.

Criginal Apwlication no, 32 cf 1993

Qamrul Hesan, Afa 29 vre S/o Late Sri S.N. Hasan,
R/¢ 121Dariyakad, Jogighat, Allahated.

... Applicat

Versus
onicn of India through Genral Manager N. Rly, Rly
BoaBd Baroda House New Delhi.,

Chief Commercizal Superintendent, N. Rly Baroda,
House, Nev Delhi.

\es
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The-Union of India thrau h the-ﬂhalrman,

 “The Divisional Railway Mansger, N. Rly AII;Ebau.’";‘

/4 7/

Divisional Kailway !Maneger, Northern Railway, .
lawab Yusdf Road, Allahabad. 1

Senior Divisional Commercial Superintendent,
Northern kailway Alishabad,

e+« Responaents

Original A pplication no, 1782 cf 1992

vinod Kumar Sharma, ~/o sShri Chabi Lal, R/o 17/aA
Lahie Marg, Allahebad,

e« Acplicant

yers§§

‘Railway = =
Board New Delhi, : 2 e O e

The general Menager N. Rly Barode House, New Delh:.

|
i
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oo a e Respondents

Xy S gy g

Original Apvlicetion no. 1534 of 1992

e e I

.
At

L s

Shysem Neorain singh, 3/o0 R.N. Singh, R/o Eﬁll & Post
Jemauli, Distt. Bdksur, bihar.

Ravindra Tripethi sS/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

Ram Bharat, S/o 3irdhari Lzl, R/o Deogalpur, Post
Mau Aime Distt. Allshatad.

«eo Applicant

Versus

s i
Union of India, through Secretary Railw:y Board,
Refi lMerg, New Delhi,
General Manager, Northern Railway, Railway Bhewvan
(Baroda Hous) New Delhi. \
Wh -
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3. Chief Commercial Superiniendent. N. iily RsilBhawan !
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.RelMe Office .Nawab Yusuf Road, Allahabad.

- Senior Divisional Commercial Superintendent, N. Rly
D.RDM. Of{ice, Allahabado

..+ Respondents

9. Original Application no.352 of 1992

l. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.0O. Pahara, Distt. Mirzapur . b

Versus

l. - The Jnion of India through Jeneral Aanager, Ne. aily
:  hew Delﬂl. - = : s

Z The Divisional Rallway Aanager, N+ “Rly Ailahaba

"3. Senior Divisional COTmGTCldl ;uodt N. ,Rly;DBM;zza;la
Ufiice Allahabadss —moee i - e i

i 1t

+sss ~Respondents - -

10, Originel ppplicetion no., 4350 of 1994.

l. Rajendra Kumar, S/o Sri F.N. Jaisawal, R/0o 225
Gandhi Nagar, Mutthigenj, Distt. allahabad.

2, Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Al!aabad.

+ee Applicants

Versus
1. The UJnion of Indie through the General Manazer
N. Rly 2aroda House, New Delhi.

2 Divisional Reil lway Manacer, N, Kly Alleahabad.

3 rni 1 - =3 . . ]
‘ S°NLOT Divisional Gommervial Superintendent,

-
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N. Rly, Allahabad.

1.

2o

4,

12, "

1.

.ee Responderts

Criginal Application no. 400 of 1994

Ram Niranjan singh, Af/a 38 Yrs, B/c sri R.N. singh———
R/o 183=-Alopibegh, Allchabad.

Km. Shashi Srivastave, A/A4 26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwes Khothi, Alopibagh,
Allshabad.

Cinesh Kumsr, a/a 33 Yrs, $/o Sri G.S. Lel Srivestave
R/o Village & Fost sincdhore, Distt. Mirzapur,

oo+ Applicents

versus
Union Of India, thrusgh General jignag-r, Northern
Rei lway, Railway Board, Rarode House. N. Delhi '

Chief Personnel Officer, N. Rly, Baroda House.
heW De lhic

Divisional Railway Manaser, Northern Railway, Nawab
Yusuf Road, Alléhabad.

Senior Divisional Commercial Superintendent
N. Riy, Allahabad.,

.+« Respondengs,

Original Applicetion no, 339 of 1994

Kadir Ahmed, S/o Sri Abdul Ghafoor Khen, A/8 30 Yrs
R/o 182/K/1, A.D.A Coleny Rajroopur Allszhabad.

Brijesh Frasad, S/o Sri Narain prssad, Afe 26 Yrs,
n/o 93-iiatiysra Koadm Alopibagh A llanabad.

Kemleséh Singh, s/o Sri R.m Bali singh, a/a 37 Vrs,
R/c 129 Alopibagh, Allehabad.

Rajesh Kumar, S/o Narein Presad, a/a 28 Yrs, R/o
544 Colonelganj, Aallahabed.

Arun Kant Srivasséve, S/® sri M.P. Srivasteva,
aja 3: Yrs R/o Azad Sguare, k.mbach, Allahsbad.

Km. Vibha Sarswat, D/o S.hK. scrswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

Km. abha sarswat, D/o S.R. Sarswat, afa 27 Yrs f

N -7
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1/c 133-3C, Lead Road, Railway Colony, allahabad.

e

13.

- L

2,

Ravi Shenker Srivaétava, S/o Sri Prem Kumesr,
A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur,
Allchagbad.

e.. Appnlicants

Versus

Jnion of 1ndia through General Manager, N. Rly,
Railway Board, Baroda House, New Delhi,

Chief Personnel Cfficer, N. Rly Barodae House,
new Delhi,

Divisional Raillway lMenazer, N. Rly, A4 llchabad.

Senior Divisionsl Commerciel Superintendent, N. Rly

fvawab Yusuf Road, Allanabad.

ees e« Ilespondents

Criginel Applicstion no. 397 of 1994

Piyush Kumar Dwivedi S/o K.K. Dwivedi, A/@ 29 Yrs

R/050-A Madhwspur Allchabad.

R-mesh saran §/s Hari Ghanker Lal, A /& 34 Yrs
R/o C-27/273=3, Indien Pr«ss Colony Jagatganj,
varanasi,

Re jeev Kumar Srivastave, S/o P.M. lal, a/a 30 Yrs
R/0 CK=63/209-4 Choti piyarie Districi, vereseési

Amulya Kumar Gupte, S/c Sri N.K. Gupte, a/s 30 Yrs

R/o 17& yrurana Ketra, Allahebcd.

Surendra Kumar S/o K. lLal a/a 30 Yrs, R/o Vill.

Fost Halimpur, Distt. Vsranasi.

Rakesh Behsii Srivasteve, S/o K.B. Srivastcva,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad,

Priya Kant Srive:ztave, S/o Sri A.N. Lal, a/e 53 Yrs

R/o $-1/64-2G Chupe-pPur, Distt. Vererasi.,

Fraveen Kumser 3/o0 $ri = .prekesh, s/a 28 Yrs R/o Shiv

3/13-K-8, Nawalpur Colony, Neerapur Basahiee,
VVaranasi,

.es Applicants

Versus \\
Qo

&
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Union of India, through General Manager, N. Rly,
Railway Board, Baroda House. New Delhi,

-

Chief rersonnel Officer, Northern Réilway, Bearode
House, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad. :

Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allehabad,

..+ Respondenss,

Original A pplicetior no. 1702 of G2
deencra Prasad , Afeé 24 Yrs, S/o0 Sri Kej Behadur

Singh, R/o Vill Khaputl, Post Khapatia, Distt
Al.L hc Qdo

Dharam Pal singh, A/e 32 Yrs, s/o L.R. singh, R/o
vill, Ghambir Singh Pur (deaan) P.O. Aurei,
Distt. Vaeranasi,
Mahesh Prasad, A/a 35 Yrs, 5/0 53ri Remji Prasad
R/o iMohalla : ersurempur, Post Mughslsarai, Bistt
Vardnasi.
unna Lel, Af/a 29 Yrs, S/c Sri Cheddi Rem R/o
@2 Vill Chandhasi (Khuswaeha Besti) Post Chandhasi,
Mugalsaria. Distt. Varanasi,

e+ Applicants

Versus

Union of India, through General Manager, N. Rly
Baroda House, New Delhi.

Chief Commercial Superintendent, N. Rly, Baroda
House, New Declni,

Divisional Reilway Munager, N. Rly MNawab Yusuf Koad,
Allahcbad.

Senior Divisional Commercial Superintendent, DRM
Office, Allahabod.

..+ lespondents

original A oplicetion no., 1227 of 1993

Lal Bahsdur, s/o sri Jhanra, a/a 28 Yrs, R/o vill
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phawarohi, P.0O. Sindhaur, Distt. Mirzapur

25
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16.
l.

Kishorilal, s/o Jhanna, A/a 22 Yrs R/o Vill. Bhewaroh:
F.0. 5indhaur, District Mirzapur.

Loril

c¢l, $/o Jhanna, A/8 30 Yrs, rfo Vill Rhewarchi,
P.O. Si

\
~9
indheur, Distt. Mirze ur,

Dinesh ¥rassd, S/o Sri Shvnath Prasad, A fe 32 Yrs
R/o Vill & B.O. Bereini, Distt. Mirzs ur

Kam Subhag, 3/o0 Sri D. singh, A /@ 27 Yrs, R/o
vill Murahuan, pP.0O. Shikargenj Distt. Varenasi,.

Sunil Kumer, S/o sri Bansni Lal afa 31 Yeres
r/o B.F. 285 Ravi Nagar Colonv, Neer Keli Mamir
Mughalsarei, ‘arenasi.

sse Apnlicants.

VeIr sus

Jnion of India through General Manager, N. Kly Reil-
way Board Barosga House. New Delhi

Chief Fersonnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Ruilwey lienc .er, Northern Reilway,
Nawab Yusuf Road, 4 llahies-c,

Senior pivisionel Commercial Superintendent
L. Rly, Navao Yusuf Road, allahabad.

.. Respondents

Original Agplicaticon no, 873 of 1993

Santosh Kumar Dwvivedi, S/o lLate Sri R.M. Dwivedi
/o Vill & Post sindthora, District pirzapur

Raendhir <singh, S/o S.N. singh, r/o vill sultanpur,
P.O. Makhmep ur pistt. .au,

Virendra Ssingh, s/osri s. singh , r/o Vvill Rampur
Post RampurDhamave Ditt. Allchsbad,

Jitencra Bchedur singh, s/o sri A.Singh, r/fo
vill and Fost Rampur Dhamava, Bistt. Allshabad,

Rén Vijei singh, s/o B.%. singh, r/o vill & po-t
Aempur Dhamava, Bistt Allahabad.

SR

Vinay Kurfar singii,s/o sii .'shesh §ingh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabad.

Bodha singh, s/o s:i R. Babadur, r/o vill chadpur,
rch o
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Originel A ppilicetion no., 779 of 1933

itahesh Kumar; S/o sri H. Lal, r/c New Lasker Lline,

Furana Baihresna, Allshebac,

«.. Applicants

Versus

The Wnion of 1India through the General Menager,

northern Railway, Barods House, New Delhi,

The Divisional Reailway Manager, horthern Raelilway

Allahsbac.

Tne Scnior Divisional Commercial Superintendent
Northern Reilway Allcnabad.

The senior Divisional perscnal Officer, N. Riy
Allahabad., -

The Senior Divisional Accounts Ofiicer, N. Rly Allahal

..+ Respondents

Crigingl Applcation no,.746 of 1993

Samarnath singh s/o Salik Ram &/o0 vill Kureh-Khurd,

P.C. Mugalsarai Distt pugalsarai.

Om prekas: Sharma, S/o Late Sri puttoo Lal Sharme

@fa r/o vill rarshurampur (sikatia) F.O.
Mugalsarai, Bistt Mugalasria,

evs Applicants

Versus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. ‘‘ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional "cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N, Rly

Allahabad,

«+s Respondents

Original Application no. 530 of 1993

Ramesh Chandre, S/o Sri K. Cherap,r/o vill

Umarganj P.S. Raipur, Tehsi Machlishahr, District

Jaunpur. \
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satya prakash, s/c adhya, a/a 30 yrs r/o vill
Rampur Sawai, P.0O. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna Frased, s/o Srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Rem Singh s/c sri Murali, a/a\29 yrs r/o Y
Vill Behdaul Khurd, P.C. Surwen Misirp ur, .
Tehsil pPatti Distt. Pratapgerh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishghr Distt Jaunpur.

Laxman Singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
Distt Prag&pgarh.

Girje Shankar, S/o sri Chhote Lzl A /a 31 yrs
r/c vill Yanbirpur, P O. Raipur, Tehsil Machlishahr
Distt. Jaunpur. 5 ;

Rajendra Prasad, S/o sri Ram Lal, r/cUmargsanj
P.0O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amrit Lal, S/o sri nath rgo villUmarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apvlicangs

Versus

|
‘J
Unicn of Indié through General Mandéger, Northern 4
Raidway Railway Board, Barods House, New Delhi.

Chief Perscnnel Officer, Northern Railway, Rarcds
House, !'ew Delhi.

Divigional RaAlmay .anager, N. Rly Naewab Yusuf
Racd All:zhancd.

Senior Divisional Commercial Superintendent, N.R1y
Allclld uau.

... Respondents

Criginal Application no., 479 of 1993

shiv Shenker, S/o Ram Lskhen, r/o vill Behdaul Khurd
rost Gaura Distt. Fra&pgarh

Heri shanker, S/o sri Chottey Lal, r/o vill Bamvirpur .§
post Rampur, Distt Jeunpur, ‘

Ram Bahadur, s/o sr. Mchan Lel, rfo Purani Bardehi
Bazar, Post jjukundasaganj, Tehsil pPatti, Distt.
Prat<poarh, \
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4, ‘Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan

Misirpur, Post Suvansa, Tehsil Patti. Ditt Pretapgerh,

5. Vibha Shanker, S/o s1i Chottey Lal rfo vill
Eanveerpur, POst R.mpur Distt Jaunpur.

6, .Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
_Fost Serei Bika, Distt. Jsunpur.

7 Faem Dahadur, S/c sri Rem Abhilesh, r/p wvill -
pue Kharagrai, Post Suvnasa, Distt. Pratapgarh,

3. Ramsh.nker, S/o sri Chottey Lal, r,o Barveerpur,
post Zampur Distt. -aunpur,

e lLelji, spo sri Matapher, m/o vill Meerpur, post
Medhupur, Bistt. Jaunpur,

10, shesh Nath, s/o sri Mata Saran , r/p vill & post
Sileudhi, Distt. Freta,garh,

e %o !\pllc ant
Vers us

Board Bsfoda House, New Delhi,

% Chief Perosnnal Ufficer, Northern Hail@ay, Barodea

Howse, New Delhi, .

S Divisicnal Reilway, Manager, Northern Rallway
Allahabad.

4, Seniocr Divisional Commercisl Superintendent

Northern Railway A llahabad.

e s« Respcndents

29. ~Criginsl Apclicaticn no, 416 of 1993

1 Kishen Ssingh, S/o sri Ram Naginé Sinch r/o
J yard Colony Qr. no. 702-C, Mugalsaerai, Distt.
varanesi,

2. Ramesh, $/o sri Ramji r/o vill & P.O, .Farshuramp ur
sibtien post Mugalsarai, Distt. Varanasi.

S Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, F.O. Mugalsérai, Alins.er
Disti. WV renasi.

4. Prem Kumar Srivastave, S5/0 sri s.M. Srivastave,
r/o Loco Colony Gr. no. 128-K Mugslsaraj Distt
Varénasi, :

34 Dilip Kumar Sinha, s/o sri Deep Narein Lal,
R/o Harur Colony (r. no., 694-A ;iugalsarai, Distt.
Veranesi,

\ «.. Applicants

S Jnicn of India through General [ianager, N. hly Reilwey

N——
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Vers us

Union of India through Gereral Manager, N. R1ly
Railway Board, Barcde House, New D- lhi.

Chief Fersonnel Officer, horthern Railwey, Barode
House, New Delhi.

Divisional Railway Manauer, Northern Railway
Allahahad,

Serior Divisional Commercial Superintendent, Nerthern
Railway, Nawab Yusuf Road, Allchebad.

. +o Respondents

Criginal Applicstion no. 1006 of 1992
santosh Kumar s/o sri B.G. Sharma, r/o 146-A Loco
cclony Aligarh. '

se« Applicant

Versus

Union of India through the 3enerasl Manager, N. Rly
Baroga House, New Delhi.

‘Divisional Railway Maneger, N. Rly Allahabed.

Seriior Divisiocnal Commerciai Superintendent, N. Rty
Allahabad,

e+ Respondents

vriginal A pplicetion no, 1303/92

sushil Kumaer Pancdey, s/c¢ Ft.hk.N. Pandey, ii/c
60 Bhendari Sttion Rd., Jeunpur,

Smi, Jyoti Saxens, W/o Sri K. Sexena, 99/303, Sisanau
Badha Gheuraha, Konpur.

» 00 :\P}»‘ llC :ntS °
Vers us
Jnion of 1ndia through General jManager, N. Rly
Baroda House, New Delhi,

The Divisional Railway Meneger, Northern Railwey

\
Qm\/ s
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Allehebad.
The senior Divisicnal Commerciel Supdt. N. Rly
DRM Office. Allahabad.

... Responcdents

Original Application no. 1715/92
Indu pfrabhe pander, w/o sri B.N. Pandey, r/o
94/1A Galle Baszer Tilhergenj. Allahabac.

smt, ;'adhuri Misra, Ww/o sri O.p Mishra, r/o
62. Bhandari staifion Road, Jaunpur. ;

o e o Appllcén't

Versus t
f
Union of India through General Menacer, N. Rly ;
Borada House, New Delhi.
Divisional Railway Menager, N. Kly A llahabad. éf

senior Divisional Commercisl Supdt. N. Rly DRM | 1
Office , Allehabacd. L

.+« Respondents

Origiral Applicetion no, 133/93

Kripa Shenkar, S/o sri V. Nabh, Vill nata-ka-pura .;
F.O. Ram Nagar, Bistt. Allahabad |

JUmes h Chendra, S/o Sri s. Prasad, R/o Vill Tikari
P.O. Bhemni Hiter, Distt. Allehaoved,

e e o Appli C;D'LS

\Versus

Jrion of Indie through General }enager N. kly
Baroda House, New Delhi,

Divisional Railway j.anager, N. Rly, Allahebad !

Sr. Divisional Commerciel Superintendent, N. Rly
DRV, Office Allshabad.

\\ ... Respondents

Qe
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2%.

pDivisional Railway Manegel, N. Rly, allahabad.

/) 16 1/

Original Ap:.lication no. 514/93

sri Krishne lend pathak, s/o sri T. Pathak, r/o
vill. ameon, P.O. Sahibganj, Distt. Varanasi

subit De, S/o S.K. De, r/o Ume Kutir, stetion
Road, Jaunpur. S . )

... Aoplicant

Versus

Jrion of 1ndia through seneral Manager N. Rly .
3aroda House, New Delhi. i

sr. Divisicnal Superintendent commercial N. Rly i
DRIA Office, Allahabad. i

... Respondents

Qriginal Appliceion no. 777/‘93

satya Prakash Mishra, s/o Sri R.S. nishra, g/0
A/3, 176 Krishna Nagar, Keedoanj, Allahabad. <

... 4Applicent’

Versus

Jnion Of India through»aeneral 1tanager, Neo R1y
Baroda House New Delhi.

The Divisional Rai lway Manager, Ne Rly A llehabad.

gr.Divicional commercial snperintendent , N. Rly
DRM Office Allshabad.

... nes,oncents

Originel A ppliceion nc, 457/93

shechi Kumar Hiishrée, /0 R.A. lidlshrd, r/o Vill
Ghatwa ; ost xKarchand, FP.o. V.archana, Distt Allatiebad. |
Fresent Address 134= Tula Rem Bagh A 1lehabad. !

!

fa'endra Prasad i§hsra, s/o sri D.P. Mishra
vill Kasidahan, Post Netheipur , Distt. yaranasi

snoop Singh, S/o S¥I S.F. sir~h, B/o Vill, and P.O.
jem ‘agar Bhojpur, FeSe Antoo, Distt. pratapgerh.

... Appliccts

Versus ‘Q%QL .- 1)




28.
1.

20.

s —

/11 /)

Union of India through General !'ianager, N..Kly
Barcda House, New Delhi.

Divisicnal Railway :Manager, N. Rly allahabad,

Senior Divisinal Commercieal Superintendent N. Rly

Al lahabad.

Senior Divisional Personnal Officer, Horthemn
Railway Allahabad.

... nespondents

Original Application no. 1028/93

Rajesh Kunar Tripathi, S/o Sri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgang Allshecbad.

«». Applicant

Vers us

Jnion of Indisa through Seneral ilenager N. kkly
Baroda House, N. Delhi, '

Divisional Railway :ianeger, N. Rly alleshcbad.

Senior Divisional Commercial jianager, N. Hly
DRM. Office Allehakad.

..+ Respondents

Original Application no. 1245/93

shiv prakash Dubey, S/o S.D. Dwivedi, r/o Vvill,

MNawapura (Kakraha) P.O. Fatehpur, Distt. lMau.

IR (‘:\pplicani

Versus

Union of India through General Manager N. =ly
Baroda House. New Delhi.

Divisional Railway }Manager, N, Rly Allazhabad.

Senior Divisional Commercial lenager, N. Rly

Allahabad,
\\ .e. R€spondents

Y/

A A
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- 3. Originel Applicetion no. 1362/92
l. Pawan Kumer psndey, S/o Sri S.S. Pandey, R/fo 161/5

A, Azad Nagar, South Melaka, Allehabad.

24 Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./P.O. Kaju, Allahabad.

... Applicant

Versus

l. Union of Indie through Jeneral Manager N. Rly
Barods House. New Pelhi.

208 Divisional R&ilway Venesger, N. Rly Allechabad.

8. Sr. _Divisional Ccmmercial, Superintendent N. Rly |
A llahabad. f

e e ReSpondentS

32. Originael Application nc. 1511/92

Suresh Kum r Srives#ava, S/o Ssri R.K.L. Srivasteva
r/o 36A/60, Judhwal, Tilharganj Allahabad.

Vers us

1. The Union of India through General Manage ,, Kly
Baroda House. New Delhi. :

2. Divisional Railwaey Menager, N. Rly Alle p¢ p...

3. Sr. Divisioral Gommercial Supdt. N. Rly 7 jou Office \
Allahabd.

LR HQS _)C ndents

32. Original application nc, 1609/92

1. sharda Babu, S/o Ghussit Lal, R/o ] g5 nakhas Kona
Al lehabead. ’ } -

= ﬁiﬁ?iaégﬁad’ s/o sri Abrer Ahma 3, r/o 553 Attarsuiya,

‘e 00 AppliCént

Versus \\

Quch

- 19
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1.

2e
3.

/19 [/

Union of 1lndia through General Manager M., Rly
Allahabad.

Divisional Feilway iManacer, M. Kly Allehabad.

Sr. Divisional Cocmmercial Supdt. N. Rly A llahabad.

.+« Respondents

OCriginal Applicstion no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. lal, r/o Haepar
Colcny Cr. no. 694-A iughalsarai,

Sunil Kumar Sinha, s/o 5fi V.N, Lel, R/o qQr. no.
603=B Hapur Colony Mugalcarei.

Napayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o
131=-3H, First Avenue, Reilway Colony, Smith Road
Allangbad,

«e+ Applicents

Versus
Union of Indie, thrcugh General Manager, N. Rly
Barcde House. New D=1lhi.

Chief Commerciel Superintendeni, N. Rly Baroda House
New Delhi. ‘ :

Divisional Reilvay Remanger, N. Rly allehabed.

Sr. Divisional Conmmercial Supdt. N. Rly Allchabead.

.«. Respcndents

Uriginal Applicotion no. 1663/92

¥ithlish Kumer ¥.shre, 5/o0 5ri H,R. Mishra

r/p 41-C Baghambari Koed, Tilek Negar, Allanasbad.
Sharad Dhyani, s/o Lete sri G.P. Dheyeni, r/o

c/o G.P. Dhayani, Prayag Sangit Semiti, 12-C Kamle
Nehru Road, Allahabad.

Ramji Verma, S/c sri K,N. Verma r/o House no,
173/B Railwey Colony no. 1 Subedarganj, Allahabac.

L ) ,“pplj. CantS

\

e M e e et b B e e e s A el
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VeIsus
i. upion of Indie through General Mandcel, N. Rly
Raroda H use, New Delhi.

2. Cchief Commercial superintendent, N. Rly Barode
House Mew Belhi, )

3. pivisional Railway Manager N. R1ly Allahstad. —

4, sr. Divisionel Conmerciel Supdt. N. Rly allahabac.

... -espondenis.

3§, Originael application no. 1713/92

L. vinod Kumr s/o sri R.Y. Rem, r/o € 78%, GIib kagel
nereli Allchebad.

N 2, - virendre Kumar. “s/o Sri ReS. Ram R/o 23/B/76/C/
S : 1003, Allepur, Allahabad.

5, 3enjoy Kumsr srivasteva, 5/0 SriR.F. spivestava: - e
r/o 145B/5A, Chokis, p.0. GIB Neger, Aallshabac. o

PR Y Applicants.

ers us

l. ini °n of indie through seneral Mananer, N. nly |
New Delhi., Il

2 The Civisionel Roilway MenageT, N rly Allshabad. .f

3. sr. Bivisicnal comml. Supdt. Northern Ral lway
- DR Office Allchebed. :

noa Respond=nis

3%, oOriginal A pplicetion no. 1821/92

Lle sudhir KumoT /sfo sri Hridays Nerein south of Jantié
Road, New Yar, Distt. Patne, Fresent Address.
101 Apend Bagh Old Bainarend Allahebed,

... Applicent

\

Vers us




38.

1.

37.
e

/] 21 [/

Jnion cf 1ndie through Gneral jianager, N. Rly
RBaroda House. New Delhi, -

Divisioral Reilway Mancger, N.Rly Allaiicbed,
Sr. Divisioral Commercisl supdt.N. nly Allehabed.
r, Divisicnal Fersonnal Officer N. Jly Allsahebad.

Sr. Divisional Accounts Officer, N. iily Allahabed.

Original applicetion no. 1822/92

Arun Kumer, s/o sri G.F. Srivastava, 1/o 101,
Olc Bainarena Allehabad

«+. Applicant

Vers us

Jnion of
Barode House, Allchaoa

£ India through the General Manager, N. Rly -
g

V-\I

isiorial Kailwey !lanager, N. Rly Allchabad.
5r. Dvisional Commercial Supdt. N. Ely. allehabed.

Se. Divisional Personnal Officer, N. -ly Allczhabead.

e

S¥. Divisicnal Account- Officer, N. Rly Alishabad.

.+ HRespcondents

ééiginal Arplicsion ro. 1825/92

Virendra Pretap Singh, S/o R. Singh, R/o liurshen,
Post Shikarganj, Distt. Varanasi.

Virendre Bahadur 3inch, 3/0 S1i K.E. Singh, R/o
Vill frempur, FPost Chaskie, Distt. Verenasi.

Mohan Prased, S$/o sri lalji, R/o vill Murahen, Fost
Shikerganj, Bistt. Varenasi.

BRrij Raj Ya
o)

dev, S/0 sri B.R. Yadav, R/o Vill
I.‘v‘A.JrE:hC‘n, P S

- ’
t Shikarganj, Distt. Verdnasi,

Krishné Mprsri, Sinch, s/o sri R. luret, r/o
vill Mure han, post shikarganj, Pistt. Verenasi.

Surendra ::reteép Singh, S/o Sri R.B. Sirngh, R/o Vil!
Prem, urkfost chakias, Distt., Varancsi.

\

.y
g

e i‘*’w~ i H:j‘; s S i st Lo MR L
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Vers us -
L Jnion of 1ndia threough Seneral anager, N. Rly
naroda House New Delhi.
2. Chief Commercial superintendent, N. Rly REarode
House New Delhi. .

N

nivisional Railwey lanager, . Rly Allahebed.

w

4 sr, Divisioral commercieal superintencent ,
N. Rly, Allehabad.

... Responcents

4p. oOriginal Applicstion no. 1231/92

i, _alok Kuuar,sinhe, /o :sri S.p. sinha, r/fo 233,
“Dld Bairshena, Allehabade.

grivastave, $/o ST On prekesh
~ilahabeads

W"f*Bhawapur,in.qéigahﬁ

=~ "apnlicents

VVer s us

ser, N. Rly

=

1, ynion of 1ndie throughieneral Liane
Baroda House, New D: ihi.

2. Divisionel Raillway Maneger, N. Rly Allahebeaad.
= sr. Divisional Commercial Supdt. N. Rly A llahabad. |

... HhQespondents

S IR e A<

44. Original Application no. 383/92

1 Shwetank Verme, “/o 511 B.P verma, r/o 25, Ghes ki
satti, Khuldabad. Allahabad. :

.. Applicent

Versds

1. jnion of lnida through Genaral Maenager N. kly
raroda iHouse, New D JUsEL ¢

neral yanager, N. KiY, Kailway Bhawsn (Baroda
i . s
liouse), Now Delnl.

= | (AN .23
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3. Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

4, Divisional Reilway )Mena.er, N. Rly, DRM Cffice
Allshabad. .

(@4l

Sr. Divisional Commercial Supdt. N. hly, Allahabac.

... nespondents

49, Criginal Agclicatior no, 643/94

1. shiv Dayal randey, ¢/o Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Labour Colony, Neini Allzhabad.

ees Applicant

Vers us

H 51, D1v151onal uommerc1al manager N. Rly Al lahébad.

«++ Hepsondents

43. Original ppplicction no. 61/94

il Santosh Kumsr S$inha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, P.J. Khardan, Dlstt. Varanasi.

o+ Applicant

Versus

i Union of 1ndia through Zeneral Jenager, N. Rly,
Baroda House, New Delhi.

2% Chief Commercial Supdt. N. Rly Baeroda House,
New Dehi,
3. Divisienal Railway Manager, N. Rly, Allshaczad.

45 Sr. Divisional Commercial Supdt. DRM Office
Allehabad,

«++ Respondents

\




= -
T g ~—
R i Py

4%,

't-—ﬁsheada- \dhlkarl, s#cqsrl NN,

/[l 24 [/
original Applicetion ne. 394/93 =

Anand Singh, S/o
olony 4llshabed.

v

/

=T Singh / Sri M. Dayel singh, rfo 5=
21la

Wieaaly

\Y w
O‘U

aJ ’
.G, ha

sei prakash singh, S/c 3131 L..D. Bingh, rfo 5 i.G.
jiarge Allahabad.

santosh Kumar Singh, S/o Sri M. Sinah, r/o 5= M.G.

Marg Alkha.ad,.

S.X, singh, $/6 N.B. Ssingh, r/o 13/3 Ksrela Be
Golony, aAllahabad,

Umesh Pratep Singh, S/o Sri K.P. $Sing

Principel P.B. Inter College, Prategg:rh.
sunil Kuma

Gujaeria, §

r singh, S/o sri J.B. Singh, r/o Vill.
ost iJrayadeeh, Distt. a

695-B, Loco Colony Allanabsd.
Late

Fll kumar Barua, S/o srifJ.C. Rerus, r/o 389 R.N.

I:qga All:zhebad.

ﬁoJul Kumar Srivastavé, S/o sri R.B.L. Srivesteva,

~"‘/O 152 Dalua qhdt ﬁllvndJGd

Mukesh Kumer Srivastava, S/o Sri "d.S. Srivastava,

H/O 128 natiyara Road, Allahaba:,

s+ Applicents.

VeSS

Jnion of india, thrcuch General lendaer, N, Rly
nai lwey Boad, Ue‘odc House. New Delh;.

Chief Personnal Officer, N. Rly B¢
New Ddhi.,

reday House,

Divisicnal Railway Mancoer, M. Kly allahabad.

Divisiona

Sri. Commercial supdt., N. Ely
A llahebad,

ee. n€sponcents

Original Application no, 633/92

Ramji, S/o Late sri LalaRam, r/o 614/i Teliarganij,

Allahebad,
\ «e. Applicant

Q&é\/ Lo B

S.l. singh, ©/o  524=4i, Traffic
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Versus

Jnion of India, through General Mane er, N. Kly
Berods House, Mew Delhi.

The Divisional Railway Menager, N. hly., allanabed.

Sr..Divisionel Commercial Supdti. N. Rly Allehabead,

e« Respondents

Original Application no. 706/32

Dipek Kumar Singh, 5/c 3ri (La

te) B. Sinan, r/o
1B/8A Bhanghembri Road, Aallepur,

Akhter Naim Siddique, S/o Sri lN.J. Sidcique, r/o
174 New Mehdori Colony, Allehabed.

Mohd. Keleem, S/0 sri amir Uddin, r/c Vvill patulki,
P.O. Kanehti Distt. Allahabad.

Dilip Kumsr, s/o Sri A.P. Srivastisve, R/o 9 Elgin
Road, Civil Lines, Allahabad

Km, Shashi Sriwasteve, D/o Sri L.N. Srivastave,
r/o 347, L1G Govindpur Colony, Allsheccad.

Suresh Pratap Singh, s/o Sri Rem Nesh sSingh, r/o
Vill Chand Kamaniye, F.O. Khutj F.S. Khera, Cistt.
Allahabad. £

o o ¢ Ap;;licarl'l.

Versus

unicn of Incie thro.ugh Secetory, Reilvey Boerd,
Rafi Merqg, New Delhi,

Generel lianager, N. Kly Reilway Bnawsn, (Barode
House) "‘ew Ddhi.

Chief Commercisl Supd. N. Rly Rai.iway Bnawan
(Barcd. House) Allehacad.

Divisional Reilvay Mamager, N. Rly, allahekbs

Sr. Divisiongl Commerciel supdt. N. Kly, DiM
Office, Allaheabkad.

... ‘tespondents

Criginal ppplication no, 648/92

w = 2k
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1, Ran Munteos, S/o Mewa rLel, r/o 71 A Dale Allapur,
Allahaked.

<« ROplicants

Vers us

-

= == N snicn of India through General [‘ansger, N. Rly
Baroda House, New Delhi.

e Divisional Railwey !ienazer, N. ly Alleghaced.
3. Senior Divisional Commercial Supdt. N. Rly Allshaba .,

.. . Respondents

ﬁéx Original A pplicetion no. 731/92

umar ‘ishra, S/o sri K.K. Lishra, r/p

K a
10, shiv Kuiti, Krigczl Bhawaen, Allshabead.

i -

ichard !‘enesse, S/o Sri 4.R. Menesse,
S4/:37, Clad riumferdgenj, Allechebad.

v e ADlicant.

Versus

i
|
i
£ |
3
i
!
1. Jnion of Indie, th rough General lenacer, N, Rly
Kail 3Shawan, Raroucde. House, New Deihi.

2. Civisional Railway leneger, N. ily DRM Office,
All’ habed. :

~

3. Senicr Divisioral Commercial supdt., DRM Office,
Nawab Yusuf Roed, Allchabad.

.+« Responcents

q9. Criginal A pplicastion no., 736/92

i, Frakash Chendre, Fangey, S/o M.D. Pandey,r/c
Vill & P>st Dubawal, Cistt., Allchabad.

«s. Applicant

Versus
1% Jnion of Indie, throu.h Secretery, Railway Roard,
New De lni.
7 seneral [janager, N. nly Reilwaey Bhawan (Baeroda
House) l.ew Delhi. \\
"

e\ - 2§




50,
1.

/21 [/
Chief Commercisl Supdt. N. .kRlyReilwey Board,
New Delri,

Divisional Railway Manecer, No. Rly DRE Office
Allc:hb L)Cfda

Sr, Divisicnel Commercial Supdt. N. Rly, DRM
Alls hahed. o

. ». Respondents

Criginal applicastion no. 380/92

gulab ftem, S/o Ram Daur, r/o will. Senepur, P, 0.
r.0. Sencpur, Distt. Jaun.uzx,

«»s Applicant.

Versus

Uniocn of Indie through Zenerel ;lanacer, N. ly
Baroda Heouse. l'ew Pelhi,

Divisionel Railway hianeger, L. ! ly, Allchabad. ?

Sr, Divisional Co merciel supdt. N. Rly, DRM i
uffice, allchabad,

.
.
[
(9]
)
O
=]
€Y
(¢9]
=)
ot

criginal applicetion no. 961/92

Durgesh ;;ani ishra, s/o sri C.P. ‘ishra, R/o
433-KL Kydganj, Allahsbhad,

Fermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
r/o 116-4 Bahadurganj, Tnakur Din K& Hstha,
Distt. A llahzbad.

viehdnra pPrasad Mishra, s/c sri K.p. Mishre, r/o
577-A Nail Pasti, Neta Nagar, Distt. &llahabad,

eo. Applicant.

Versus
Jnion of India througoh General lManaeger N. Rly
Baroda House, l.ew Deini.

Chief Commercial Supdt.,N. Rly Berodae House, New
Delhi.

Divisionel hailway lianager, N. Rly Allahabad.

Senicr Divisionsl Commercial Supdt. CRY Cffice,

. Re.pondents

N. Rly Allahabag . \
%\’ ) --ZS
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5Q, ovriginel Application no, 207/92

Ty Dinesh Frasad Fendey, S/c Sri K.N. Fandey, r/o
vill. Relwan, pP.0O. rehara, Distt, .[Arzepur,

ee. #Hpplicant ;
: |
|
Versus
1. iinicon of India through Genersal lianeger .. Rly
MNew Delhi,
2. Divisional Railwey 1i@nsger, No. naly allahabad.
3. sr. Civisional Commercial Supdt. N. Rly Allahabadi

es s Recpondents

53. COCriginal Application no. 1203/92

1. Krishna Lal s/o sri G. Sehei, r/o 12/14 i1.G. nerg,
GeG.I.C. Conp cund, allchabad,

2, irahendrs sirgh s/o sri U. singh, r/o 2/85, Rame Nend
i\eager, latiyara Road, Alispur, Allshabed.

Sy Hori Shenker sinsh, S/o Sri Rem Autar Singh, r/o

2/45, Rame Nand i.agar, jiatiyara Road, Allahehad.

4. Tej Lahadur Ram, S§/o Sri Dal Singer kem, R/o
87~-~/2-C, Baghambsri Rcad, allapur, Allshabad.

'i

i Yogendra heth,s/o sri Dudh Nath, r/o 535, Colonel Gud |
: |

{

ees Ap.licands,

Vers us

i, Union of lndie through General Mansger, N. Rly
Beroda House, Mew Delhi. .

2. Divisinal Railwsy manaser, Northern Railway,
Allclabad,

3 Sr., Divisional Commercial supdt., N. Rly &ll=habad.

eeos n€S_-0ONdents

.

.. 29
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Jriginal Applicotion no,1207/92

Suresh Chandre Supte, B/o sri Keja Rem Gupta,
r/o 2°/3, New Hewa Building, Leader Rosd,

1] L

\....-O\ __k.

Pertho sSarthi Dobkdar, s/o sri fi.K. Dobdar, 294, sxkber

pur, allenebac.

- . oo s pnlien ts,

Versus

Jnion of indie thr:ugn 3eneral jsnarer, . Kly,
Beroda rHouse, . Belhi.

Divisionel Reilwey lenajer, L. .ly Allechsbad.
Sr« Divisionsl Commercidl suoadt. . Rly All-habad,

..+ iteSpOnNdents.

origianal A prlication no. 1345/92

KrishanakKant Srivastsva, S/o Sri (wate) nunni Lal
Srivastave, r/o kema Tenu Nepér, Bhdrd\cj puram
Allehabad.

smt, Jsha .ceni st lvaskcaa /o sri D.C. Srivasteva

r/c 520KL Kyﬁoarw, llahébag.
Ha<esh Srivastaevae, 5/0 5:i Kripe Shanksr, r/o
72=- C/2, Latiara Road, Bharadwaj Puram, Allchabad.

Ghen Shyam Singh, S$/o 5ri Z.R. gingh, R/o vill Nare sai

npur, post shivgarh, Distt. Allahabad,

Brijesh Kumar Penday, S/o sri S.X, Fardey,

r/o 46, Kincha@ Rei Genga Prasad, alviye lager,
All ahaoad.

eees Applicants

VVersus

Jnio>n cof india throigh General llanacer, N. Rly
Raroda House, New De lhi,

Divisionel Railway lanajer, N. Rkly, Allchabad.

Sr, Divicional Commercial sucdt. N. Rly, Allahabec

\ +++ Respondents

--30
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Original Applicetion no. 1344/92

Vinod Kumar Srivastava, S/o sri R.P Srivestevs,
u

rfo 7151, ir Koad, nejapur, allehavad.

e ° 0 f’\}-’plicdnt

Versus
Jnion of iIndia through General ;janager, N. Rly
BEarcda Hoise, Mew Delhi,

Divisi .na. Railway jenager, N. RKly, 4 llshabac,
Sr, Divsicnal Commercisl supdt., N. 'ly Allenaoad.

e.. Hesgonderts

S':'u! If;]ar{)U‘jdin, S/Io Srl S-H. :Lﬁia']acdin, ;L)./O

731/0, Ghanshyem™i.ager, Reilwsy Coclony, A 1llzhsbad.
Dhieerendra iath Saxena, s/c Sri Decna Nath 5.xena
R0 «6=21=-4/7 Remen Xe Pura, -sulem Serai, aAllahabad

oo« Applicenss

Vers us

Jnion of incia through General Maneger, N, t.ly
carcda House, MNew Delhi.

Divisionsl Railway iiénager, N. iily Allshabad.
Sr. Divisioncl Ccmmercial Superintendent, N. Rly
Allanebad.

.. . ilespondents

=

Uriginal A pulicet on no, 1239/92

Frem Shanker, 5/0 S$ri G. 3henker, r/o 36/31 Kels
Danca, Himietgeng, Allahabag.

Kemes hv.r Math Sharme, S/c Sri Ram 131- Nircla Nager
Lucknow.

o o o ,ﬂ:%-“deﬁt.

\VeXrs us

gnion of india throgh General ianager, B. xly,

:2roda House, Allahaizad,

Divisioral Railwey Maenager, N. Rly, Allahabad.

\Q%&> RS




3.

o6
l.

N

w

/31 [/

1

Sr. Divisional Commercial Supdt. N. iily Allahcbad.

... nespondents

original Application nc. 647/92

Verun Kumar Shukla, S/o sri 5,.,p. Shukla, r/c
79 A inhazpur, Beni Ka Hats, Allchabad.

v Loplicent

Versus

Jnion of india through Genexel llanéger, N. Rly
Baroda House, Mew Delhi.

Divisional Reilway lenecer, N. Rly, allehabac.

sr, Divisional Commerciel $updt. N. hly
Allehabad,

«e s+ nesponcdents

= z
Jriginal Apgliceticn no. 494/94 |

Suresh Kutsr S§/o0 sri Tulsi Ram r/o 25, Lukar Ganj,

‘Allenhabad.

el ARG ST

Versus

Jni n of Inida through Genercl Memager, N. Rly
Beroda House, New D-lhi,

The Divisional Reilwsy lMarager, N. Rly, Allehabed. !

The Senior Divisonel Ccamercial Supdt. N. Rly
Allshabad,

Sr, Divisional Fersonnel Officer, N. Rly, Allzhsbad. é
2

Sr. Divisicral Accounts ufficer, N. Rly Allehabpad, ¢
.+ . iesoondents :

Original Applicetion no. 495/92 31
Rarjni Kant patel, 5/ sri Chandre Shexhar, B/o :
2, Rama iand Neger, Allspur, Allehabaed, 3
.+s Applicant. é

\
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versus g — _ .,

. > -
le Jnion of 1ndie throgh the General Manéger, No .RLYy
Joroda ouse, ilew Delhi,

2 Diviciorel Railwey Manager, L. Rly allehabac.

3. Seniro Divisionel Commercisl Supdt. N. Kly Allahebad.
4, Sr. Divisiornsl personnel Officer, iv. K1y Allahalead.

S 2r, LCivisional .ccounts Officer, K. RBly Allehabkad.

63. rigancl Applicst
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1 1 7 3 / e - A=
ha Shanksr Yadav, S/0 Sti H.F. Yadev, r/o
hron hill Roed 4

Versus

b
-

nicn of Ircdis through Generel .aiisger, N. Rly
5*:0@ touse, MNew Delhi.

2. oivisional Railway jfarejer, N, Eiy Allghecad.

3. 5r. Divisional Commeercicl Jupdt., N. ly Allehsked-
4, Sr. Civisional Perosnnel Cfficer, . Rly Allahebed.
5, Sr., Divisiorel Account Officer, N. Rly allchakad.

«se HREspoOrdents

63. COrigiral Application no. 527/92

1. 4nil Kuner srivastave, S/o sri V.K. Srivasteve,
r/o Rly Quarter,Sukedergenj, .ilciabsd.

"\ -_— o 1 , ﬁ/ P - - - - - 3 .
s ‘rc'\ sh ‘\lClc xx:.CG), SO HE [ T e JE relgone e I/D
l@l/u4 R:_raor ur, Allenabad.
3. Rakesh pretap singh, s/o sri R.P. sinch, K/o
vill ¢ p.0. Kotwa Tehsil phulpur, Distt Allzhabac.
4 Blieratii Kh-ze [o s1ri G.p. Khere /o 36-B-Ahiyapur
& “: : o ‘A\-‘A-' » S DL~ Jebe INiiGitT I/ O "L-"'h“lyci,w' AT,
Alletabad,

wplicants.

o
-
.

Versus \\
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= I Union ¢f India through Secretcry, HRailway Board
Fail phewen, wew Delhi,
2. Sererel jiencger, N. Rly Cerods House, New Delhi.,
3 chief Comme  rciel Suodt. M. .Rly 3ervds House,
wew Delhi.
. 3
/ ) 4 Divisicnal Raiilwey jsanccer, N, 3ly, DM Office
Allahisbad.
Se Seniocr Liviicnel Commeréial supct. N. hly Allahabad.

«o. HESpPONGCENtS

' —\la. 1/ 4 = e e ~ v e DO l S "
la idi e e K alic N S/ESE S ARG L e DV eSibic Vichy seyiel Gilds

fechambari Housin. Scheme, Bharadwajpuranm, .,llshepur,

Allawasad,

e Aogiicant
Versus
j

1. Union of India, throigh Zererzl aneger, N. Rly

ew D'Elh.‘..
2. Civisionsl Reilwey iiecnager, K. LKl 2rlcHabad.
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gicr pivisionzl Commercial supdt. Ne. Rl

+s« Resporndents

6&.  urdcinal Applicetion no. 476/32
i. Shushil i{um 1 Srivestsve, 2/e gri Lekshast Prasad
GliViosiova, r/o 155 Zaaaubkeri @Gr ih lireman Yojna,
JLiahegur, ~llahakad.
ess Applicant
Versus
i Jriﬁn of Indie throush 3cneral ienager, 1. kKailway
Berods llouse, lew pDelhi.
2. Divisicnel Railwey isnajer, 1. nly. Ailahebad.
a5 Sr, Divisionel Commercial Supdi., N. ikly aAllashabad.
4. Sr. Divisional persinnel Officer, N.
= =) -2 . . A T 1 =l
=8 2 Div§gional Accounts officer,
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no. 477/92

Originel Applicstio

S Fo o
,lu.u.x Kugmer,

oau \Jh ."'.'_'-l' b:

\lers is

Jnizn cf India throagh General [ieneger, N. Rly
Baroda House¢. New Delhi.

Divic 1 Reilvasy jienaezer, 1. 11y Alle ad.

Sr. Divisional Commercial Supdt. .. Rly .illchebad.
5r. Divic ionel F ero el Ufficer, in. Rly Aliarabad.
Sr. Divisional Accountg. Cfficer, 1. Rly Allahzbed.

nespondernts

e

Updndra singh, s/c sci 2. singh, r/o Tejour Fost |
05“5101u, PeS. Sckaddih, Distt. Varanasi. r
; Gita= & © /" S N = ﬂ/‘— .
Rejesh umar singh, s/o 3ri R.N. Singh, 1/c¢
Tajour Post Sakalcdhi, F«Se Sakaldih, ulstt. Varanasi.
P «ws Applicant

‘,—\I‘S\JQ
Jnion of Indis throuoh Generel jianager, N. Rly
Reilwey Boerd, Baroda House. New Delhi. ’

w2

Chgef Commerciel 3Supdt. .. Iily Bercda House. New Delhi

:_ - = 20 - 5
Divisicrial Reilway lienazer, N..kly Allshabad.
c R I e 1 14 -1 50080 = e
S1le UIVBEI1IONas. LCHMNICTIClcei Supguo ¢« hiy ALLEG203G.

iginal Application no.

Sanjey Nerein praSoC, s/6 sri R.L. Prasad, r/o

:’2 ‘.etl". IO l l.ew i€ cl A“\«lghg.I.Surc.l..
Heri ilerain prased, s/o ri R.S. Prased, r/o
vill Nedjlpur, post Chereon, Distt. Varanasi.

\ .e Applicant
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lo

chet singh, s/o sri Ra:

Baha
Inargaon, rost 3emrahs, Distt

A s O

Versus

Unioin of Indie, through Generel [jansjer, N. Rly
Railwgy Board, DBarode House. Nhew [elhi.

Chief Commercisl supdt., N. Rly Baroda House,
MNew Delhi.

.

-

Divisioral Keilway Mamacer, N. nly, allshoakad. .

Sr. Divisional Commercisl, Supdi. Northern Railway,
Allehabad.

.ss liespondents

s
(O I CL

jinal Applicatior no. 219/92

u)

/
7

am Singh Yadav, a/0 Sri B.a. Yadav, r/¢ Vil
PU“'ouarghax, P.0. Suhansa, Tehsil rctLi, D
Pratapagarh.

\w",
ok
;
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e

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.

Behdaul Xhurd, P.0O. Gaura, Tehsil petti, Distt.
Pratapgerh.

Om prakash, S/o sri R. Dular, r/o vi
Khurd, P.0. Gaura, Tehsil pa*t‘. B

r*‘lv—'

ssudev, S/6 K.N. Yedav, /o Vilil, Kudia=ka=pura
Tehsil Machchallsahar, Distt. Jaunpur.

«es Applicants

VeIrsus
Union of Indie through Generel [aneger, Northern
Reilway Rallway Bcard, Barodas {ouse.

Chief Commercial Supdt. N. Rly, Baroda House. New
Delhi,

Divisionsl Raeilway Mana.er, N. Rly Al

Sre Divisional Gommercial supdt. N. &

Crigianl aApplication no. 197493
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G Hakesh Chandra iripathi, s/o sri 5.S. Tripthi,
rfo vill. shisakpura, Posi Seidatad, Disti. allaiis-ac.

e 3 : e 2 AR % * 1. A=
5, hyam Krishen pwivedi, s/c¢ 3ri V. Dwivedi, r/o
Vlll. Topo, Leushascraeh, Distt. Allshacad.
+es Applicant.
Ve sus
il onion of India through 3nersl ilaneccr, 0. Rly,
Reilway Lhewarn, bBarodc ilouse. ew Delhi.
2 C.ief Commercicl Supdt. Carode iHouse, lvew Delhi.
Sl Divisionsl haeilway iecnager . Rly & Allahabad.
4 seniar Divisigne ommercial, 3Jupdt. i, Rl
: BRATOff¥Ec L Al18TaBaa - e o
. _«es Respondentis

ginal Application no. 162/93

-
'_..
C
F"

brei Sharker, s/o sri  3.H.N. Fandey, r/o 45 Gariwen
cla, Allaghasbad.

2. Sanjay Kumar, Srivastsva, S/o sri (Late) R.P,
Srivaesteva, r/o 156/11 lLiew o‘““ma‘tlub gh, Allaheaiad.
an Gt en .‘o.‘.,m,.', s/o sri N.N. Adhik o 695-F
Loeco Colony Allshabad.
A ’_ﬂ"ph DT sc 3 =4 = 't c/ s "‘"t A A
=50 v,\:O S ieiSsid SEaVasS Va, S/ 3 GE L ( dl€e ) Niole
Srivastava, ©/¢ 97/4, Kaerbala, allahabze.
= e ara Vil / = g e e
e Ridile NGB alS s a st ity O S11 P.S. S a1 & Shicitiy /A0
03 Seriwern Tola, A.’. ai sbac .
Os Om I'rakech :riv:stava, 3/¢ 5ri F.i. Srivasieva,
r/o EWS (54) Baghambari Colony 3/3 allapur Allehabad.
K _ L~ o - e Y o . s
7 hwhilesh Kumer ivestave, 5/9 Sril Te.iNe. Srivasisve
s 0 945/ 3 Thenshyem lkagar Rsilway Colony Allshabad.
Do Q.Au‘u:,/: KUTar SElves ceva, 579 2ri K.B. SElVasceava,
1/ 9L0/11 Sarvouaye hagar, alizhelao.
Sie ,\::7'\ 2 SUKEEET S N SRGEAE 5/: :% .1' 3»-:. ci .‘_‘,’_;S‘i.ri':a,
/0 $9/11 Seivodeya najer, Allshabad.
10 Neoenrg ) <t ar Vermea S = £ 15 /
1V e g NNmar cXiNa, ‘),O Sy 5 e Ve: IS I; 0
190/122-4 Liatiysra Road, slichabad.
.
slereAETELIE GRE S,
V2rsus
fe Jnisn of India thro.gh Zener

e
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Railway BSoard, Bsrode !louse, @&d llew Delhi.

chief personnel Of{ficer, horthern Zailwey, 3arcds
House, l.ew Delhi.

ivisionagl Railway larnager, . 1.1y, Allshabec.

L)

seriior Divisional Ccmmercial Supdt. K. nly,
A

Sy L~
e Lu

. s o Hespoll ‘llT.S

Originsl Application no. 151/93

shec Kumsr Yadav, s/o S1i F.l..Yadav, r/o 164=-4
Alopibagh. Allchabad.

hailendrs Sshai Verme, S/o0 Sri B.FP. Verma, r/o
303 1f41-A/98 Tilak iagar, Allahabad.

(,)U)

Km. Rajeshweri, D/o sri Ram Dass, r/c 2/92-a

iiemanand l.agar, Allshakead.

sunil Xumsr Srivastava, 5/06 sri A.N. Srivastave,
r/o 127 Matira Road, Allshabad.

aejesh Kumer, S/c 5ri S.p.L. Srivastava, r/o
E+C.Cel. Srivcstave, Sucamadih, Dhanbad.

Avedesh Kumgr Singh, s/o sri J.singh, r/o surshiya,
Fost sansdih, Distt. Eellia.

Anjeni Kumer Srivastievs, s/o sri V.N. Srivastava,
r/o 28-A Krishan Nega:, allahebad.

Xarunesh Kumar, S/o Sii T. hath, r/o 545-3 Ghanshyam
Negasr, Allahabad.

Shyam Prakash srivsstava, s/c sri p. Lel rfo
EWS 54 oagkeﬂuarl colony, Allshabad.

s/O sri prem Kumar, r/o 16/11 'lew

cart

pe

e ~‘1:)pl

Versus

2ion of india through Genexral .leneger, .. kly
Baroda House, l.ew Delhi,

Chisf personnel Offlcer, N. Rly, Bernda House,
colh

Divisional Reilway ianager, . 1y, Allghaked.

Senior Divisionel Commerdiel Supdt. N. Rly Allshabad.

\
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Qriginal Applicatien No, 150 ef 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B |
Indrapuri Celeny, Allahpur,

Allahabad., S
eees Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda House, New Delhi,

.ss+ Respendents

QO R_D E R(RESERVED)

JUSTICGE B;C. SAKSENA, V,C
This bunch ef 7gsgfses in all invelve almost

identical questiens eof fact and law and reliefs alse. O.A
83 ef 1992 is being treated a@s the leading OA. The number

of days ef werking varies in each ef the O.A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# en the
allegatiens made by the applicants in the meonth ef January
1982,

2. The applicants alleged that they had werked fer

the peried. indicated by them in the varieus O.ks, in the meonth
of January 1982 @ ks,15/- per day. The epplicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17.11.86,

3. Reliance fer the claim is based on the decisiens
ef this Tribunal as alse the P.B., in a few O.As preferred

\
Ve b
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s 39 s
by pzrsons similarly circumstanced. The applicants,
therefosre, have sought a relief for a direction to the
1espondents to re-engage the applicenis as Volunteer

Ticket Co xtant

(28!

lla2ctore or Mobile Booking Clerks es per
Rules. They have also in some petitions préyed that &
cirection be issued to the rzspondents to take the peti-
ticnars on duty and pay back waces from 1C.12,S0 till
Lthe dete when they first presented ilhems@lves for engage-
ment,
4, The respondenis heve 1esisted the petition end have
filed a couner afflidavit &s &also & supplemantary countier
affidavit,
5 The applicanis have filed & rejoinder affidavit,
The appiicants have admittedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenusry 1982, The Reilway Board's circulers dated 6.2,90
1s annexed as @nexure AL to the leading C.A and have
also been annexed in xRk some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
dated 26,8.87 of the Centiral Administretive Tribunal,
Principal Bench, New Delhi in O,A. No. 1174 of 1984 (Neera
Mehta and Ors Vs. Union of India and Ors ) and dismissal
of the SLP No., 146i3/87 ky the Hon'ble Supreme Court
on 7.9.38%. The LKallway Boerd has decided that the 'cut
off ' cate for being considered for abscrption in
reguler employment against regulaer vacanclies earlier .
providad to be 14,8.81 will be substituted by 17.11.86

Paragraph 3 of the circular letter is the anchcr sheat

for the cleim in the present U.A which reads as under:-

\
%o

o+ p40
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en |
diseentinuance ef the scheme by zenal ok

Board's =
Railways, as a result of/ﬁﬁggpletter; dated

17.11.,86 er any earlier instructien te the

same effect may be re-engaged as Mebile

Boecking Clerks as and when they appreach

th® Railway Administratien in regular

emp leyment may be censidered after they

cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in 1
the case of other Mebile Booking Clerks

covered under para l. "

6. ~ In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut eff date!
providéd therein was 14.8.81.

3. ' We have heard the learned ceunsel fer the parties,
Re Shri B.B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the O.As are
barred by time, laches and acqu%&onnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.,1990

dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the agplicants were

net discharged censequent te discentinuance ef the scheme

by the zonal Railways as a result of the Board's letter

dated 17,11.86. Their discontinuance had taken place feur

\
Q}t\']/ esepédl
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years earlier and net on the basis ef the Railway Board's

said letter,

10, The respondents have alse disputed the cerrectness

eof the averment made by the applicants abeut their having

worked fer the duratien indicated by them in each ef the
OAs, The applicants in suppert ef their assertien of
having werked in the year 1982 for & number ef days indicated

by them during the *'Kumbh mela' hcve been aneexed, cepy efg,

cbrtificate stated te have been iﬁsued by ene Ram Das whe
has given out his designatien as/TiiEet Cellecter AKM, N. Rly‘
Allahabad., Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A., Shri B.B. Paul

submitted that Shri Ram Das was net competent te issue this

certificate and the said certificate cannet be treated as

preof ef the working peried eof the applicants indicated in
the ceréificates. We, however, feel that it would not be
necessary te enter inte this centreversy fer the purpeses
of deciding the O.,As. We, proceed to decide the O,A in the

light ef the claim based en the provisions eof the Railway

Beard's circular letter dated 6.2.,90., Wwe, hewever, make it
clear that we may net be understeod te have accepted the

claim ofsthe applicants with regard te the days ef their
werking, We may take up the plea of the O.As being barred
by limitation. Admittedly, none of the applicants initiated
anyy. w&&é%lproceedlngs in any ceurt te challence their
dlscontlnuance made in January 1982, The €entral Admini-

strative Tribunall was censtituted in November 1985. These

O«as have been preferred in the year 1992,

1. As noted hereinabeve, the basis fer the claim

apart frem the provisiens of the Railway Board's letter
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of the Tribunal. The said O.As are OU.A. No, 722/9C
Rajendra kumer Srivastava Vs. Union of Indie end Ors, C.A
No, 471/80 Mukesh Kumar Srivastava Vs. Jnion of Indis a&nd
Urs, U.A. No, 648/91'abdan Mohan Pandey Vs. Union of Indisa
and Urs. NoO doubt, in these cssec orders for re-engagementi
of the applicants therein had been passed. un the material
placed in the supplementary afficevit we find subsequenily
in several other ceses cecided by this Bench of the
Iribunel, & different view was taken when it was pointed
out that the Railway Boerd's circuler applied to !Mebile
Booking clerks and the decision in Neera Mhta's case was
in reséect to Mobile Bockiﬁg Clerks., This distinction was
no ted %hile allowing & few review petitions in some O.As
‘and ingu.A. No, 131/92 Lalji Shukla and Ors, the only
directﬁcn given was that the respcndents mey consider and
analyse the cases of !Mbkile Boocking Clerks and find out

if any scheme can be framed by them laying down a parti-

cular criteria for re-engaging them on casual or daily gl

basis. Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
Hon, Supieme court by an order dated 7.%4.94 passed the
following order :-

" Delay condonec. The order only gives & dire=-
ction to the petitioner to find out any scheme
cen be fremed. The Union of India
can examin2 the matterx and if it is
not possible to frame a scheme, record
its finding accordingly. There is no
obligation cest by the impucned order
that the scheme should be framed in eny

case subject to the 2POVe, observetions the SLP

is cdisposed of", X

I




ebeverebsenuatshs thespecialdeave petitien Ve E16H e ers
Subseguently, the Railway administratien consideredx the
pessibility ef framing & scheme in the light ef the aire-

ctiens given in Lslji Shukle's case by the Bench ef this

Tribunal which was alse repeated in seme other 0O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,.

12 The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and regularisatien in grew'C'
3

category pests since this weuld militet Ggainst the statutery
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the

Indian Railway Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists

en the Railways fer Volunteer Ticket Cellecters/Mobile Booking

Clerks for their re-engagement en casual er daily basis.

15, It was also held thet re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservatien pelicy &s contained in article 4
16(4) of the €enstitution ef India. It was alse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer @ peried ef merely for 5 te .18 days will be agsinst

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large gi

would be deprived ef their legitimate rights.




13, Admittedly, this scheme has been given up after

47.11.86 and the Railway aaministratien has fer cogent reasens

indicated that it was net feasible te drew up & scheme &s

reguired in orders passed kn varieus O.A,.s

16, Shri B.B. Paul hes also invited @ , our attention

to certain decisions in review petitiens which were allowed-

BRAIBEEB. On the basis of an enolegy of the decision by the
gaﬁ%igb oy
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the C.,as, While @eBdd¥ag allewing the
review pegitiens it was neted that the decisien\;n Neera
Mehta's case was confined te Mobile Beoking Clerks and there
is neo parity between Mebile Boekingy Clerks and Velunteer

Ticket Collecters., The present applicents fcll in the later

caetegery,

lé. Quite @ large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up a scheme was enly provided as in

Lalji Shukla's case(Supre ), which was followed in many other
subseqyuent decisions, The turns and twists which have taken
place in the view expressed on the question have been referred
to show that the decisions of this Bench of the Tribunal on
the besis of which the applicantS/%ﬁziming similar benefit
being extended to them do nct hold the field.
1. we may now take up fOr consideration the plea of

, benefit of the
the applicents ihat the jaeclisions in some O.As in favour of
similerly situasted perscns may be extended to the applicants,

¢

It is pow fairly well settled that the judgment of the Tribunec

\ Lo . . .pA5
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{bf that metter of any court does not'give rise 12 a
< cause of action., It is the orders of the authority

) concerned or their inaction which give rise to:the

grievance and the cause of action based upon this has tc
be considered for purposes of determining whether the
petition is bearred by time under the prcvisicns of Sec,
21 of the Administrative Traibunels Act.

1. As was noted by the Madras Bench of the Central
Administretive Tribunal in & decisicn reported in (1654
28 AIC pge 20 'Tamil Nadu Divisional Accountanis Associa-

tion and Urs. Vs, Union of India and Ors, this position of

1=

law hss been clearly affirmed in the judgment of the
SUpreﬁe court inA'BhOOp Singh Vs, Union of Indis and Crs.
(1692 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily expleined the C.A wss
re jectecd on the ground of limitation alone., In that

case an order adverse to the applicants was passed ¢n
14.10.,88. A decision on a similar order was renderec

by the Chandigarh Bench of the Tribunal on 1.5.91. Ther
after the applicants Assccicetion moved in th& mesttzsr end

mede & representetion, O years delay was held as fatal.

L A Full Bench of the Ernakulem Bench of the

Tribunael in & decision reportzd in (1$94, 28 AIC 177 hsas

6150 taken the view that decisions in similar cases cannot
¢ive & fresh cause of action and the period must be counted

from the daete the clcim relates,
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2. The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Union
of Indie snd Urs(Supre; had interelia, held thet"inordinete
is
and unexplained delay and laches by itself/a ¢ood ground
———te-refuse relief to the petitioner irrespecctive of the
merit of his claim. It was alsc observed thsat Art. 14 or
the principle of non=discrimination is eguitable principle,
Ther2€ore, any relief cleaimed cn thet basis must itself
be founded on eguity end not bec elien to that concept".
2%. Ve may also refer-ic & relevant observation mede in a
recent decision of Hon, Supreme Court in 'Retan (Bancre
Semant ana Urs, Vs, Union of Indie and urs reported in
1994 S.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that cage were casual lzbourers of south eastern
Jailﬁayo They were clleced to have been eppointed between
1684-6¢ end represented between 1S75-78. They, throuch
their petition scught ¢ direction to be issued to the opp.
parties to include their nemee in Live Casual Lsbcurers
Register after due screening end to give them re-employment
according to their senicrity. The basis for the claim
amongst others end was a few judgments rendered by the Apex
court in 1985 &ndf87 directing the Railway Authcrities to
prepere & scheme and-tQ absorb the casual labourers in
accordance with lheir seniority, The petitioners appesred
to have made a representation in 19¢C to the Authoiities in
which it was clleged that they are not following the orders
of the Supreme court, Hich cuurt of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion heas
been ¢iven es to why the petitioners did not approech till

1990 held that twe questions arise;




| (i)
d (L3 )
22,
following
"
28

whethar they heve lost iheir right,

a7

L)
.
..
.

ere

vhether the petitioners/entitled as a

matter ot right to reemployment.

if eny ocue to deleay.

while dealing with the said question the
observetidn was made :-
Be lsy itself deprives & person of hie
remedy aveilable in lew. Iin absé@nce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his right as well",

A Full Bench ot *he Tribunal(PE, while

deciding U,As 767 and 842 of 1985 mede the following

ralevant observetion:-

This cbservation also supgpcCrts the view tasken hereinasbove

thet the judgment in a case does not give a cause of

acticn to

circumstanced as the gpplicant in other case earlier

decided.,

" It is not openes tc court of record to
pess an order in respect of perscns who
ere not even present before it by any
criplication or petition. In this view
cf the matter the view teken in the
cese of cne c¢r more emplcyee by a judicial
forum cannot be ifpSO factc made appli-

cable to all cther employezs in the same

cadre, resnk or situaticn by another

judiciel forum."

- who
another employee,/claims to be similarly
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Faul, lecrned counsel appusaring for

-~ = P D
c_)[;g, J.\u-t- Eee

the raspondcnts have invited our attention to ¢ decision

14

rendered by the piincipel Bench in ‘'Ashish Chakreborty Vs,

Union of indig and uUrs, .eported in 1994(i, AIJ 382, [ In

the caid case the fescts are almost identical as in the

case in hand., The applicant alleged thet he was engaced
as Mobile Bockina Clerk from 1,6.,85 €¢ 1£.7.85 and had notl
been engaced thereefter. He mede & reppesenisation statine
that he has worked focr 32 dsgyes in 1985 zand in view of the
circflzr cf the hailway Foard dated 21.5.02 he be also

ccnsidered for ebscrption as Mobile Booking Clerk. The

cpplicent's representstion was re jected and he was informed

that he cannot be absorked in t(erms 0f the letter deted
12.8.92. In th2 said czse the gpplicani based his claim
on the bscsis of a decisicn cf the F.,B. in & similar bunch

cf the icases, The [Division Bench tock the view thet

1
there is no perity or simil-rity hetween the agplicants

Q.

case end ithe applicanis in the bunch of cases decid

]

earlier, It was held that since the services of the
applicant was nol disccntinued es a result of Reilway
Becerd?'s letier doted 17.11.66, the 3p; licent's cas@ was
tzgvnot coverzd by pare 3 of ihe Railway Board's letter
dated 6.2.,9C., Since he was nol discherced consequent
upon discontinuance cf the scheme by the zcnal Railway

as e result of letter dated 17.11.86. The same situation

obtains herein also snd wehaeve alrecdy held accordingly,

()

25, in the said case, refecrring tc the decision of the

Sugreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of deley wes also

Qzé\/ o 0o P4
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(1]
L 1)

consid;red and it was held that the petition was barred

by limitationg The cause of action having sccrued @ in

July 1985. The said C.A was filed sometime in the year
1993, -

26, The learned ccunsel for the respondents &lso
invited our sttenticn to another decision rendered by the
same Divigion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ
pc=84.

2%. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The proQisions of the Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants, |

29. Admittedly, the scheme hzex been given up
since after 17.11.86 and is no longer in force., This fact
cannot be l?sz sight of . The applicants therefore, cannot
be granted[geiieQSprayed for by them. The applicants also.
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have besen included in the approved
list of 1982, It is, therefore, pleaded thet the respénde-
nts have been given re-engagement to some Volunieers as
Volunteer Ticket Collectors on Pick and Chocse basis.

2q. ' In the counter affidavit, it has been indicat
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Mobile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, thefefore,

ha& been denied. Be that as it may, the applicants would

be entitled to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

ngents in re-engaging a few which has been satisfactorily
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expleined will not glive rise to discriminstory treatment..
“he applicants in 2ffect ere seeking re=engagement on the
strength of having worked for a period panging betwzen

1o 18 ceys,which alst 1s doubtful,and has been disputed

by the respongents.

30 : In view of the dlscussiun heresinabove, an

(I)

& totality of the circumstenrces we are not pursuaded to
grant the reiizfs claimed for by the agplicantis, Ths O.As

lack marii and ares accordingoly dismissed. NG order as to
; =1 )

_ Rt
costs, .
32. : The copy of the juugment shall be glaced
on each of the U.As which have been decided by this common
juogment.s‘ P ~
o—-—-“’ -

( K. "’UTHUKUMAQ ) ( B.C. SAKSENA

ug. -LC"'&(I‘\) \[lCE O_':CA-—-. -AA\!
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